
HIGH COURT OF ANDHRA PRADESH 
COMMERCIAL DATA STATISTICS FOR THE MONTH OF SEPTEMBER, 2026 

Form 1 
List of cases e-filed during the month 

Sr. No Court District 
Case 
No. 

Petitioner 
Name Vs. 

Respondent 
Name 

Advocate 
Advocate E-

mail ID 
Date of 

Registration 
Date of 
e.filing 

1 

High 
Court of 
Andhra 
Pradesh 

 --  --  --  --  --  --  -- 

 
Form 2 

List of cases in which e-Payment of Court fees was made during the month 

Sr. No Court District Case No. 

Petitioner 
name vs. 

Respondent 
Name 

Advocate 
Date of 

Registration 

Date of e-
payment of 
Court Fees 

1 
High Court of 

Andhra 
Pradesh 

 --  --  --  --  --  -- 

 
 

Form 3 
List of cases in which Electronic Service of Process has taken place during the month 

Sr. No Court District Case No. 

Petitioner 
name Vs. 

Respondent 
name 

Advocate 
Date of 

Registration 

Date of 
Electronic 
Service of 
Process 

1 High Court 
of Andhra 
Pradesh 

 --  --  --  --  --  -- 

 
 
 
 



 
 
 

Form 4 
List of total no. of cases randomly allocated during the month 

Sr. No Court District Court Name Court No. Case Type 

Case Count     
(No. of cases 

randomly 
allocated) 

1 
High court of 

Andhra 
Pradesh 

 --  --  --  --  -- 

 
 
 
 

Form 5 
List of cases in which Case Management hearing was held during the month 

Sr. No. Court District Case No. 

Petitioner 
Name Vs. 

Respondent 
Name 

Advocate 
Date of 

Registration 

Date of Case 
Management 

Hearing 

1 
High Court 
of Andhra 
Pradesh 

 --  --  --  --  --  -- 

 
 
 
 
 
 
 
 
 
 
 
 
 



 
Form 6 

Contested commercial cases disposed during the month 

Sr. 
No 

Court District 
Case 
No. 

Petitioner 
Name               

Vs. 
Responden

t Name 

Advocate 
Date of 
Registr
ation 

Whether 
Urgent 

Relief was 
sought and 

Pre-
Institution 
mediation 

did not 
take place 
(Yes/No) 

Date of 
Decision 

Days for 
disposal 

Nature of 
Disposal 

(Contested/S
ettled) 

Date of 
Executio

n of 
Degree 

Number of 
days for 

execution 
of decree 
from date 

of decision 

Act 
Section 

1 

High 
Court 

of 
Andhr

a 
Prades

h 

-- 
COMS 
2/2019 

Hero 
Fincorp 
Limited         

Vs.                
1. M V Tag       
2. Kakinada 

Seaports 
Limited                                              

P Soma 
Sekhara 

Naidu 

27-03-
2019 

-- 
09-09-
2026 

2,723 Closed -- -- 

Order 
23, Rule 
1&2 of 
C.P.C 

2 

High 
Court 

of 
Andhr

a 
Prades

h 

-- 
COMS 
16/202

6 

OILMAR 
FZCO 
Earlier 

known as 
OILMAR 
DMCC       

Vs.             
1. MV 

Imperial 
Varalaxmi 
IMO No 
9640401   

2. The Port 
Officer, 

Kakinada 
Port             

Sai 
Sanjay 

Suraneni 

08-09-
2026 

-- 
15-09-
2026 

7 
Withdrawn 

 
-- -- 

Order 
23, Rule 
1&2 of 
C.P.C 



3 

High 
Court 

of 
Andhr

a 
Prades

h 

-- 
COMC

A 
2/2023 

Lanka 
Vijaya 

Lakshmi       
Vs.             

1. Medisetti 
Appala 
Raju               

2. Lekkala 
Atchuta 
Soma 
Sekhar      

3. Vanam 
Appala 
Naidu                  

4.  Kowuri 
Raja Reddy            

Turaga 
Sai Surya 

15-05-
2023 

-- 
17-09-
2026 

1,221 

Dismissed as 
Non 

Prosecution 
 

-- -- 

Order 
23, Rule 
1&2 of 
C.P.C 

4 

High 
Court 

of 
Andhr

a 
Prades

h 

-- 
COMC

A 
6/2023 

Smt. 
Gangisetty 
Anuradha       

Vs.             
1. Sri Bijjala 
Subramanya

m                
2. 

Mitchanagatl
a Chinna 
Peeraiah    

3. 
Mitchanagatl

a 
Subrahmany

am                
4. Somisetty 
Tirumalanad

am               
5. Kuna 

Venkateswar
lu                    

6. Kotha 
Ramprasad  

7. Kotha 
Chandramou

li                       
8. Maddirala 
Venkateswar

lu                    
9. Maddirala 
Srinivasulu 

Party In 
Person 

22-06-
2023 

-- 
24-09-
2026 

1,190 

Dismissed as 
Non 

Prosecution 
 

-- -- 

Order 
23, Rule 
1&2 of 
C.P.C 

 
 
 



 
 
 
 

Form 7 

Summary of Commercial Cases during the month 

Sr. No Court District 
Total no. of cases 
pending on the 1st 
day of the month 

Total no. of 
cases instituted 

during the month 

Total no. of 
cases disposed 

during the month 

Total no. of cases 
pending at the end 

of the month 

1 
High Court of 

Andhra Pradesh 
-- 171 5 4 172 

 


